847 iPewer Shedding
17.55 hrs. .

'PAPERS LAID ON THE TABLE—
Contd.

PROCLAMATION REVOKING PRESIDENTS
RULE IN-HIMACHAL PRADESH

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): On be-
‘half: of :8hri Charan Singh, I beg to
-layen:the Table a copy of the Pro-
c¢lamation  (Hindi and English ver-
sions) dateq the 22nd: June, 1977 .issu-
ed by the Vice-President acting as
'Prasident under “clause (2) ‘of: article
.356 of.the.Constitution revoking the
Proclamation issued by him on the
30th April, 1977 in relation to the
State of Himachal Pradesh, published
in»Notification -Ne. “G.S.R, 391(E) in
Gazette of India dateg the 22nd June,
1977, under article 356(3) of the Con-
stitution. [Plgced in Library. _See
No. LT-463A/77].

STATEMENT RE, POWER. SHEDD-

.ING IN.DELHI-AND THE CLOSURE

OF UNIT NO. 1IN BADARPUR
THERMAL POWER STATION

THE MINISTER OF ENERGY
{SHRTF'P. RAMACHANDRAN):Ai sec-
tion of the workers of Badarpur Ter-
‘mmal Powey” Project went on & lightn-

<ing-strike on #he-morning-of 18th-June.
As a result, the only machine of 100

MW . which Wwag«in operation had-to be
stopped. The.demands raised by the
workerg relateg to matterg -pertaining
to.recognition of the Union,.improve-
ment in pay and allowances, regulari-
_sation of Muster Roll and work-charg-
ed employees and re-instatement of
some dismissed employees, etc.

The power requirements of Delhj are
met -by;-generation from the stations
of Delhi Electric Supply Undertaking
supplementeq by generation from
‘Badarpur Thermal - Power Station.
The total stoppage of generation from
Badarpur hag-aggravategq the power

. JUNE. 22, 1971

in Delhi. (St.) 348
shortage in Delhj necessitating re-
coursexto load-shedding.

The situation’ has: been :-generally
peacefu] and L. am glad to inform the
H_Ous_ejﬂ]at thahk;; to the intgrjrention
of my colleague Shri Ravindra Varma,
Ministey for Labour and'Parliamen-
tary. Affairs, :an understanding ‘has
been reached between the Manage-
the workers., The strike
called off, and
steps*have been initiated to gperstart
the unit.
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ment and
hag :since been

MR. CHAIRMAN: You please meet
the hon. minister tomorrowand rthen
;say-what.you want:.to say.

SHRI- SAUGATA ROY (Barrack-

pore): There is gnly an inner contra-

' ‘diction between the members-of ruling
Bparty.
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We are not gefting water in the

f-} M.Ps flats in the North Avenue gince

-

this morning. I bring it o the notice
of the Minister of Energy. Mr. Kach-
waj is talking of a strike,

'» THE MINISTER OF PARLIAMEN-

"= TARY AFFAIRS AND LABOUR

(SHRI RAVINDRA VARMA): Hon.
members are not allowed to raise
questions after the statement is made
by the Minister. I hope you are not
allowing a departure from the prac-
tice,
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18 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday, June
23, 1977/Asadha 2, 1899 (Saka).



